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MINISTRY OF PORTS, SHIPPING AND WATERWAYS
NOTIFICATION
New Delhi, the 23rd June, 2026

S.0. 3365(E).—In exercise of the powers conferred by sub-section (1) of section 7 of the Merchant Shipping
Act, 2025 (24 0 2025), the Central Government hereby appoints Shri Shyam Jagannathan, IAS, as the Director-General
of Maritime Administration for exercising or discharging the powers, authority or duties conferred or imposed upon
him by or under the said Act.

[F. No. SY-11016/4/2026-MA]

MUKESH MANGAL, Addl. Secy.
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